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M]NUTES OF NORMS CONIMlllEE(NC‐ 7)OF
PLASTIC&RUBBER PRODUCTS'
NIEETNG N0 11ノAM19
岬 LD ON19.07.2018)

UNDER THE CHARMANSHIP OF
SIIRI S.B.S.REDDY,ADDL.DGFr

Mecting No. l1l87-NC-7/2018 of NORMS COMMITTEE (NC-7) dealing with 'Chapter 39 and
40 of ITC (IIS) Code' held on 19.07.2018, under the Chairmanship of Shri S.B.S. Reddy, Addl.
DGFT, Directorate General of Foreign Trade, Department of Commercr, Udyog Bhawan, New
Delhi-l10011. Following officers attended the Meeting:

I ) Shri Nand Lal, Consultant, DIPP
2) Shri Shaish Kumar, Technical Expert (Consultan|, DGFT
3) Shri D.N. Mathur, Technical Expert (Consultant), DGFT

4) Shri Ashok Chander Bhatt, FTDO

2' Following are the decisions of the Norms Committee after deliberation and RA concemed
shall take consequential action as per Foreign Trade Policy/Procedures:

MANUAL CASES

SuЦeCt:  Fintion oF adhoc norms in respectof Advance Autho■レ2●on No. 3210078273 dated
25.102017.

Decision:Based the wTitcn commcnts■■mished by the D/oC&PC宙 detheir OM No.46011ノ 55/2015-PC―Ⅱ
dated 23.072015,thc Colllmittcc approved fo‖ owing adhoc no口 ns:

EXPORTIT EM QTY IⅣPORTITEM QTY
Rubber Moulded Components Shed l kg Silicon Rubber

(POWCrsil(R)26775C6い ぅ

103 Kg

RA mry t ke comequenthl action es per Policy / proceduros.

Subject: Reconsider for liration of sdhoc norms in respect ofAdvallce Autho劇 レntioll No.0310801704
datcd l1 01.2016.

Docislo■ :Thc Commitee conSdcred the case“ pcr agenda

(COnSultant 2)

and decided to refer the matter to Tcchnical Expen

繭 鯰 脚 1肥動 o理
品饉 お壁111牌切

Case No.A‐ 50 M/s Sri Ramkarthic Polymcrs

Pvt Ltd.

HQ R No
01/87/050/00413/Am87DESVII

Status:
Appmved

NC No.:11/AM19
Dated:19.07.2018

Adv Lic.No and Date
3210078273 dated 25.102017.

RA IL No.32/24/040/110025/AM18

Case No.A‐ 51 lws Covestro (India) P\t.
Ltd.

HQ R No.
01/87/Oa1/1x1364/AM167DESVII

stam:
DeFerred

NC No.:11/AM19
Dated:19.07.2018

Adv.Lic No and Date
0310801704dated l1 01 2016.

RA R No.03/94/040/00555/AM16
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Case No.A‐ 52 Ir,{/s S I Group hrt. Ltd. HQ R No.
01/87ノ050/00406/AM16』 DESVII

Status:
Approved

NC No.:11/AM19
Dated:19.07.2018

Adv Lic No and Date
0310802629dated16 02 2016

RA F.No.03/95/040/00865/AM16

Case No. A-53 M/s Lioyd lnsulations(Indial

Ltd.,Ncw Delhi

HQF.No.
01/87/050/00227ノA■l16/DES‐ VII

Status:
Dcferred

NC No.:11/AM19
Dated:19.07.2018

Adv Lic No and Datc

0310797257 dated 15.07.2015

RA R No.03/95/040/00208/AM16

SubieCt Request For 3mendmentin the seHai number 2 ofimportitem.

Decisioll:The Commitee considered the request ofthe nrm and decided thatthe descriplon oflmportitcm No 2 may

bc re“ d as Meta Para Creso145(MP‐ Cresoa1 45)instCad Of M‐ Crcsol‐ 40(Meta Para Cresol‐ 40)in thC minutes of
Mceting No 13 ofNonns Committee‐ VH which was hcld on 28 12 2016

Subject: Fixation of adhoc norms in respect of Advance Authorizrtion No, 0310797257 dat€d
15.07,20r5.

Decision: The Comminee considered the case as pcr agenda and decidcd thst firm may deposit composition fcc of
Rs.5000/- (Rupees Five thousand only) for consideration of their representation in the concemed RA from where the
Advance Authorizarion was issued.

subiect: Enhrncement in the qurntity allowed for Import Item - TAREC prR Ml-cR 50Kc/lvr3,
HCFC

FREE FOAM, BLOCK FOAM DIMENSION 2500 X 1000 X 570 MM against Advrnc€
Authorizrtion No. 0310793752 dated 10.02.2015.

Decision: The Committee considered the case as per agenda and decided that lirm may deposit composition fee of
Rs.5000/- (Rup€es Five thousand only) for consideration of their representation in the concemed RA from where the
Advanc€ Authorization was issued.

Subject: Allowing the Import of Foamglass.
Decision: The Committee considercd the case as per agenda and decided that firm may deposit composition fee of
Rs.5000/- (Rupees Five thousand only) for consideration of their representation in the concemed RA Aom where the
Advancc Authorization was issued.

subject: Fkrtion of adhoc norms itr r€spect of Advance Authoriation No. 3410042239 dated
06.06.2016

ASHOK CHANDER BHATT

Case No.A‐ 54 M/s.Lloyd insulations(Indi→

Ltd,Ncw Dclhi
HQ R No
01/87/050/OIX135/AM16/DESVII

Statlls:

Deferred

NC No.:11/AM19
Datod:19.07.2018

Adv.Lic No and Date
0310793752 dated 10412.2015

RA F.No.03/95/040/00713/AM15

Case No.A-55 〃ヽs.Lloyd lnsulations(Indial

Ltd.,Ncw Delhi

HQ R Nc
01r87/050/00226ノAm6rDESVII

Status:

DeFered

NC No.:11/AM19
D3ted:19.0■2018

Adv.Lic.No and Datc
0310796888 dated 24.l16.2015

RA F.No.03/95ノ040/00140/AM16

Case No. A-55 M/s.Sabic lnnovativc Plastics

hdia Pvt Ltd.

HQ R No.
01/87/0511/111B84/AⅣ Ⅱ8/DESVII

Statls:

Defered
NC No.:11/AM19
Dated:1)0■ 2018

Adv.Lic.No.and Date

3410042239 dated 06.06.2016
RA F.No 34/24/040/110237/AM16

り
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Decision: The Committee considered the case as per agenda and decided that firm may deposit composition fee of
Rs.5000/- (Rupees Five thousand only) for consideration of their representation in the concemed RA from where the
Advance Authorization was issued.

Online Cases

No.:10/14/87‐ALC1/2014 Paty Namc:MRCICLEAN Mcet No/Datc:11/87‐

SYSTEMS PRIVATE LIMITED ALC1/2018
19.07.2018

i The committee noted that D/Ls dated 09.02.2017 and 22.09.2017 were issued by DGFT to firm and
information has not been received so far. Thus, the Committee decided to rcjcct the case.

Mcet No/Date:11/87‐

ALC1/2018
19.07.2018

)cision:The cOmmittee noted that D/Ls dated 07.03.2017 and 21.09.2017 were issued by DGFT to flrin and

uisite infomation has not been received so far.Thus,the Committee decided to reFect the case.

IMcet No/Date:11/87‐ status:

DeFerredIALC1/2018
19.07.2018

: The committee considered the case as per agenda and decided to defer the matter.

No.:1/10/87‐ ALC1/2016 Name:WEILBURGER
TINGS(INDIA)PRIVATE ALC1/2018

19.07.2018

「QⅢ釧拗"綱23ムm7 File Lic.No/Date:0210206751

14.06.2016/040/OCX139/AM17/

ni The committee noted that D/L dated 09.03.2017 and 22.09.2017 were issued by DGFT to firm and
information has not been received so far. Thus, the Committee decided to reject the case.

Lic.No/Date:0910060144
:01/87/050/00120/AM15ノ :09/24/040/00068/AM15/

No.:36/8/87‐ ALC1/2016

No。 :37r14r87…ALC1/2016 Paり Name:NAVRATAN
ALTY CHEMICALS LLP

Lic.No/Date:0810138106

106.06.2016
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)n: Based On thc examination of the case of flHm by Technical Expert(Consultal

,0/00207/AM17,the Cominittee decided to approve folowhg ad‐ hoc norlns■

App

―

|

lt{DNM.})in

roved

FIc No.

EXPORT ITEM QTY I「肛PORT ITEM QTY
ADMIXTURES
(P01yCarbOxylate     based
plasticizer  containing  NLT

57%PCE based Polymer)

1250 MT 1.PCE BASED POLYMER 600 MT

2。 SODILIM GLUCONATE 62.5 MT

3.DEFOAMER 1.25 MT

RA mry teke consequentiel action es per Policy / procedurcs

ASHOK CHANDER Briバ iI
Forelgn Trade DeVelopment Ofic=「

W器 翻 爛 111:酬
e

Utt Bhawan,New Delhi
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No.:36/13/87…ALC1/2016 PTり Nalne:NIKISU FINE No/Date:11/87‐

HEMICALS PVT.LTD LC1/2018
19,07.2018

|:」
:」)311le:0310806728

Decision: The Committee considered the case as per agenda and decided to defer the matter.

ase No.:37/15/87‐ ALC1/2016 Name:MACRO Meet No/Date:11/87‐
YMERSP.LTD. 1/2018

19.07.2018

File:01/87/050/00430/AM17/ RLA Fllo

:08/24/040/00230/AM17/
No/Date:0810138616

i The committee considered the case as per agenda and decided to defer the matter.

Meet No/Date:11/87‐

IALC1/2018
19.07.2018

Lic.No/Date:0810138629

r : The Committee considered the case as per agenda and based on technical comments of D/o C&pC
vide OM No. 4601 112012009'PC-ll dated04.02.2015, decided to apDrove followins nonns :-

ALC1/2018
19,07.2018

HQ File:01/87/050/00531/AM17/ RLA File

:03/94/040/00686/AM17/

Personal Hcaring must be technical and production persOns who are wen versed with the case,

DecisiOn:The cOmmittee cOnsidered the casc as per agenda and based On technical cOmments of D/oC&Pc

nttmished vide(DM No.‐ 46011/20/2009‐PC‐ II dated 27.12.2013,decided to approve fol10wing norlns:_

1譜∬淵1°
0310808908

l聯鞭椰 咄 畳 Eil鎚岬鞘1串暇鶴柵蹴肌織

翻轟脳暉F
Minislry'OrcOmmerce&!n

Case No.:40/14/87¨ ALC1/2016 P田りNalne:MACRO lStatus: Approved
POLYMttRS P.LTD.

:01/87/050/00373/AM17/ :08/24/040/00208/AM17/

Attd Resin S¨ 5060HP
{Resin content 70+た 2%}

3.Mineral Turpentine Oi1/Low Aromatic White Spirit

(LAWS)

RA may take consequential action as per policy / procedures.

Case No. : 4/l 6 187 - ALCL ft0[ 6 Party Name: G+HLIZ INDIA
PRIVATE LIM1lED

Case No. :84/15t87 -ALCL n0[;6 P田りNalne:MACRO
POLYMERS P.LTD.

Mcet No/Date:11/87‐ Status: Approved

:01/87/050/00477/AM17/
:0810139334

19.12.2016

File:01/87/050/00311/AM17/



Alkyd Resin‐ S‐5035
LV(701/‐ 2%Resin Content)

1.Distilled Fatty Acid

2. Phthalic Anhydride

0.315 kg

RA may takc consequcntirrl action es per Policy / Procedures.

Case No.:85ノ 15/87-ALC1/2016 P田りNamc MACRO
POLYMERSP.LTD.

ect No/Datell 1/87‐

1/2018

19.07.2018

File :01/87/050/00478/AMl7/ IRLA File ic.No/Date:0810139386
:08/24/040/00368/AM17/

Decision: The Committee considered the case as per agenda and based on technical comments of D/o C&PC
furnished vide OM No. -4601 ll20/2009-PC-II dated 15.12.201l, decided to approve following norms ;-

EXPORT ITEM QTY IMPORTITEM QTY
Alkyd Resin C‐ 1030(Resin
Content 70%)

l kg 1. Distilled Fatty Acid 0.204 kg

2.  Phthalic Anhydride 0.319 kg

3. Glycerin 0.215 kg

4. Xylene 0.315 kg

RA may takc consequcntial action as pcr Policy / Procedures.

Mcet No/Date:11/87‐

ALC1/2018
19.07.2018

No/Date:11/87‐

1/2018

19.07.2018

HQ File :0t/87t050/00ss3/AMt?t lRLa pile
:03/95/040/00765/AM17ノ

! The Committee observed that firm has not replied to DL issued to them and decided that a final reminder
be issued to the firm by post.

Name:SI GROUP‐ INDIA No/Date:11/87‐

LC1/2018

憫 翻 聯

No。 :86ノ 15/87‐ALC1/2016
POLYMERS P.LTD。

File :0 l/87/05 0/00479/ AMtTl Inta rite Lic.No/Date:0810139387

EXPORT ITEⅣE QTY IMPORTITEM QTY
Alkyd Resin C‐ 1030(Resin
Content 70%)

l kg 1. Distilled Fatty Acid 0.204 kg

2.  PhthaHc Anhydride 0.341 kg

3. Glycerin 0.234 kg

4, Toluene 0。315 kg

RA may take consequcntial action as pcr policy / procedures.

PRIVATE LIMITED

Lic.No/Date:0310810195

29。 12.2016

No.:27r16/87…ALC1/2016
VATE LIMITED

UttBml=New面

The Committee considered the case as per agenda and based on technical comments of Olo CApC
vide OM No. -4601l/2012009-PC-II dated 27.l2.2}l3,decided to approve following norms :-

No.:26l16/87-ALClnOrc lParty Name: SI GROUP - fNDIA
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! The Committee observed that firm has not replied to DL issued to them and decided that a final reminder
be issued to the firm by post.

Mect No/Date:11/87‐

ALC1/2018
19.07.2018

LicoNo/Date:0810139822

02.03.2017

n : Commiffee discussed the case and decide to defer the case.

Mcet No/Date:11/87‐

IPOLYFTLMS (rNDrA) pVT. lelcVzora

RLA File

:03/95/040/00127/AM16/
Lic.No/Date:0310811717

108.03.2017

: The Comminee considered the case as per agenda and decided to approve following ad-hoc norms:-

EXPORT ITEM QTY I「燿PORT ITEPI QTY
POLYPROPYLENE
PROTECTIVE FILM

200000
Kg
LDPE GRANULES 32634kg

LLDPE GRANULES 9166kg

POLYPROPYLENE GRANULES 110000kg

POLYISOBUTYLENE/
POLYISOBuTENE 7516kg

ETHYL VINYL ACETATE(EVA) 14677kg

POLYPROPYLENE COPOLYMER 43633kg

RELEVANT ADDITIVE 2384kg
RA may take consequential action as pcr policy / procedures

No.:42/1/87‐ ALC1/2017 Name:MACRO
YMERSP.LTD.

Lic.No/Date:0810139864

10.03.2017

ion: The Committee considered the case as per agenda and decided issue deficiency letter to the authorization
for submission ofthe following information.

) Technical desoiptionVspecifications, percentage composition (by weight) of the products to be exported.
) Detailed- manufacturing process along with technicallustincation for-wastages claimed at each sLge ana each of
he materials required in the manufacturing process.

') 
chemical name, Technical specifications of items proposed to be imported.
Wtether the scrap generated in the process is being reused or not. Iinot the technical justification for its non-usey be furnished. If the scrap is being sold, the sale vilue/commercial value may be indicated.
Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
port product,

「

整1:2ド鋸
43/287‐ ALCttm7 L空

里1,α TECANDUSTШ ES tteaNoわ江αl187‐  卜籠u説  |

ASHOK CttDER BH籠
Foreign Trade Developrnent Officer
Dlector4e General ol Fore'rgn Trade
Ministry of Cornmerce & lndustry

Udyog Btuwan, Nar Delhi

Irs.oz.zorr
LicoNo/Date:0310810194

29.12.2016

No.:40/1/87‐ ALC1/2017 Party Name: MACRO
YMERS PoLTD.

File:01/87/050/00040/AM18/

Case No.:68/2/87‐ ALC12017

:01ノ87/050/00125/AM18/

Mcct No/Datc:11/87‐

6
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: The committee considered the case as per agenda and decided to defer the matter as firm wants time to

tu
ASHOK C}IANOER BHAN

Foaln Trde Dewlopment Ofiicer
Dtecbr{e General of Foreign Trade
Ministry of Comnerce & lndustry

Udyog Bhawan, New DelN
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Decision:Based on the technical comments imished by DIPP宙 e their communication N(
rsw dated o4.07.2018,cominittee decided to approve foHowing adhoc noHms:‐

―

|

).7/126/2018(Pt.)‐

Export ltem QTY 鉱

Ｎ。
Description QTY

L New Pneumatic
Tyres of Rubber, Of a

100 kgs

1

NATURAL RUBBER‐ SMOKED SHEETS(
RSS)

12.826

kind used on Buses or
Lorries : Radials -
Nylon and Steel Belt.
(Total Quantity to be
exported 5,000.00
kgs)

2

NATURAL RUBBER‐ TECHNICALLY
SPECIFIED NATURAL RUBBER(TSNR)

14.829

SYNTHETIC RUBBER:BUTADIENE
RUBBER(BR)

10。717

4

SYNTHETIC RUBBER:STYRENE
BUTADIENE RUBBER SBR‐ 1500/1502

6.803

SYNTHETIC RUBBER:OIL EXTENDED
STYRENE BUTADIENE RUBBER SBR‐
1712/1723/1783

1.658

19 9 CARBON BLACK 26.521

10 NYLON TYRE CORD FABRIC(DIPPED) 3.589
RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED)

0.088

STRANDED WIRE,ROPES AND CABLES
(BRASS COATED STEEL TYRE CORD)

8.889

14

WIRE OFIRON OR NON‐ ALLOY STEEL
OF A THICKNESS ABOVE 18 SWG BUT
UP T0 26SWG(BRONZE COATED
TYRE BEADWIRE)

2.877

RUBBER CHEMICAL:ANT10XIDANTS
TMQ/TDQ/HS

0.413

16 RUBBER CHEMICAL:ANT10XIDANTS 1.262

17 RUBBER CHEMICAL:ACCELERATOR 0.591

RUBBER CHEMICAL:RETARDERS 0.105

19 ZINC OXIDE 1.887

20 STEARIC ACID 0.765

21

MICROCRYSTALLINE PETROLEUM
WAX

0.656

23

RAE(Reddual Aromatic Ex"act)OIL OR
SIMILAR PRODUCTSIN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUENTS EXCEEDS THAT OF

3.565

7

IDeFerred

HQ Flle:01/87/050/00100/AM18/ RLA File

102/24/040/00261/AM17/ 1躙器
α口
""の
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THE NON AROMATIC CONSTITUENT,
USED AS PLASTICISERS AND ALSO
KNOWN AS RUBBER PROCESS OIL.

う
ι
PHENOLIC TACKIFIER RESIN 0.599

26 INSOLUBLE SULPHUR 0.700

28
AGEING RESISTANCE CHEMICAL
(PERKALINK‐ 900/HVA‐ 2)

0.140

29
AGEING RESISTANCE CHEMICAL
(HTS)

0.127

30 PROCESSING ADDITIVES 0.539

HOMOGENIZING AGENT 0.536

32

COBALT BORON COMPLEX‐ COBALT
22.5%(MONO BOND)

0.034

MOULD RELEASE PREPARATION
(INSIDE RELEASE)

0.190

34
MOULD RELEASE PREPARAT10N
(OUTSIDE RELEASE)

0。 160

BLADDERS 0.020

36

ANTITACK RELEASE PREPARATION
(RUBBER COMPOUND RELEASE)

0.200

101.286

Export Item QTY 鉱

Ｎ。
Description QTY

2. New Pneumatic
Tyres of Rubber, Of a
kind used on Buses or
Lorries : Other Bias -
Nylon. (Total Quantity
to be exported
30,000.00 kgs)

I 00 kgs 1 NATURAL RUBBER‐ SMOKED SHEETS(
RSS)

17.148

2 NATURAL RUBBER‐ TECHNICALLY
SPECIFIED NATURAL RUBBER(TSNR)

18.008

SYNTHETIC RUBBER:BUTADIENE
RUBBER(BR)

9.614

4 SYNTHETIC RUBBER:STYRENE
BUTADIENE RUBBER SBR‐ 1500/1502

1.670

9 CARBON BLACK 24.005

10 NYLON TYRE CORD FABRIC(DIPPED) 10.922

RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED)

0.177

12 POLYESTER TYRE CORD FABRIC
(DIPPED)

0.031

14 WIRE OFIRON OR NON‐ ALLOY STEEL
OF A THICKNESS ABOVE 18SWG BUT
UP T0 26SWG(BRONZE COATED
TyRE BEADWIRE)

4.057

RUBBER CHEMICAL:ANT10xIDANTS
TMQ/TDQ/HS

0.322

16 RUBBER CHEMICAL:ANT10XIDANTS 1.136

RUBBER CIIEMICAL:ACCELERATOR 0.469

RUBBER CHEMICAL:RETARDERS 0.H6
19 ZINC OXIDE 1.947

20 STEARIC ACID 1.124

０
０



21 MICROCRYSTALLINE PETROLEUM
WAX

0.615

PRECIPITATED SILICA 0。783

RAE(Residual Aromatic Extract)OIL OR

SIMILAR PRODUCTSIN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITllENTS EXCEEDS THAT OF
THE NON AROMATIC CONSTITIIENT,
USED AS PLASTICISERS AND ALSO
KNOWN AS RUBBER PROCESS OIL.

4.838

う
ι PHENOLIC TACKIFIER RESIN 0.158

26 INSOLUBLE SULPHUR 0.148

30 PROCESSING ADDITIVES 0.493

MOULD RELEASE PREPARAT10N
(INSIDE RELEASE)

0。 190

34 MOULD RELEASE PREPARATION
(OUTSIDE RELEASE)

0.160

BLADDERS 0.020

36 ANTITACK RELEASE PREPARAT10N
(RUBBER COMPOUND RELEASE)

0.200

98。351

Erport Itcm QTY 鏃
Ｎ。

Dcscription
QTY

3. New Pneumatic
Tyres of Rubber, Of a
kind used on
agricultural or forestry
vehicles and
machines, A. Bias -
Nylon. (TotalQuantity
to be exported
4,875,000.00 kgs)

100 kgs 1 NATURAL RUBBER‐ SMOKED SHEETS(
RSS)

3.238

NATURAL RUBBER‐ TECHNICALLY
SPECIFIFDNATURAL RUBBER(TSNR)

26.612

3 SYNTHETIC RLIBBER:BUTADIENE
RUBBER(BR)

3.019

4 SYNTHETIC RUBBER:STYRENE
BUTADIENE RUBBER SBR‐ 1500/1502

4.263

SYNTHETIC RUBBER:OIL EXTENDED
STYRENE BUTADIENE RUBBER SBR‐
1712/1723ノ 1783

8.702

9 CARBON BLACK 27.113

10 NYLON TYRE CORD FABRIC(DIPPED) 6。775

RUBBERISED TEXTILE FABRIC NYLON
CHAFER FABRIC(DIPPED)

0.102

POLYESTER TYRE CORD FABRIC
(DIPPED)

0.003

14 WIRE OFIRON OR NON‐ ALLOY STEEL
OF A THICKNESS ABOVE18 SWG BUT
UP T0 26SWG(BRONZE COATED
TYRE BEADWIRE)

3.367

RUBBER CHEMICAL:ANT10XIDANTS
TMQ/TDQ/1S

0.482

16 RUBBER CHEMICAL:ANT10XIDANTS 0.947

17 RUBBER CHEMICAL:ACCELERATOR 0.484

RUBBER CHEMICAL:RETARDERS 0.102

19 ZINC OXIDE 1.810

20 STEARIC ACID 1.024

ASHOK

僻
udyOg Bhawan,New Deihi
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MICROCRYSTALLINE PETROLEUM
WAX

0850

PRECIPITATED SILICA 0003

RAE(Residual Aromatic Extract)01L OR

SIヽ41LAR PRODU∝SIN WHICH THE
WEIGHT OF THE AROMATIC
CONSTITUEN rS EXCEEDS THAT OF
THE NON AROMATIC CONSTITUENT,
USED AS PLASTICISERS AND ALSO
KNOWN AS RUBBER PROCESS OIL
PHENOLIC TACKIFIER RESN 0217

26 INSOLttLE SULPHUR 0129

PROCESSING ADDITIVES 0568

HOMOGENIZNC ACENT 0.001

MOULD RELEASE PREPA RAT10N

…

Sヽ助
0190

MOULD ttLEASE PREPARAT10N

…

0160

BLADDERS 0020

ANTITACK RELEASE PREPARATION
(RUBBER COMPOIJND RELEASE)

0200

94.666

Erport ltcm QTY 駐
Ｍ

Dascriptiotr QTY
4. New Pneumatic
Tyrcs ofRubber, Ofa
kind used on
ag cultural or forestry
vehicles and
machines, B. Radial s -
Nylon and Polyester,
Polyester. (Total
Quantity to be
cxported 5,005,000.00
kgs)

100 kgs
1 NATURAL RUBBER‐ SMOKED SHEETS(RSS) 9552

2

NATURAL RUBBER― TECHNICALLY SPECIFIED
yTURAL RUBBER(TSu)

17345

3 UTADIENE RUBBER(BR) 12222

4

SYNTHETIC RUBBER:STYRENE BUTADIENE
RUBBER SBR‐ 1500/1502

10014

SYNTHETIC RUBBER:0:L EXTEhlDED STYRENE
BUTADIENE RUBBER SBR‐ 1712/1723/1783

1494

CARBON BLACK 29443

10 NYLON TYRE CORD FABRIC (DIPPED) 2096

RUBBERISED TEXTlLE FABRIC NYLON CHAFER
FABRIC(DIPPED)

0055

つ
‘ FABRIC(DIPPED) 2882

14

WIRE OFIRON OR NON‐ A…
THICKNESS A30VE 18 SWG BUT uP To 26SWG
(B80NZE COATED TYRE BEADWIRE)

2896

|… 0468

16 RUBBER CHEMICAL:ANT10XIDANTS 1352

RUBBER CHEMICAL:ACCELERATOR 0685

RUBBER CHEMICAL:RETARDERS 0127

19 ZINC OXIDE 1808

20 STEARIC ACID 0886
MICROCRYSTALLINE PETROLEUM wAX 0879

ASI10К  C田漏条〒%
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RAE(Residual Aromatic Extraco 01L OR SIMILAR
PRODUCTSIN WHICH THE WEIGHT OF THE
AROMATIC CONSTITUENTS EXCEEDS THAT OF
THE NON AROMATIC CONSTITUENT,USED AS
PLASTICISERS AND ALSO KNOWN AS RUBBER
PROCESS OIL.

4.144

25 PHENOLIC TACKIFIER RESIN 0.658

26 INSOLUBLE SULPHUR 0.500

30 PROCESSING ADDITIVES 0.578

HOMOGENIZING AGENT 0.452

MOULD RELEASE PREPARAT16N(INSIDE
聾 LEASE)

0.190

34
MOULD RELEASE PREPARA
RELEASE)

0.160

BLADDERS 0.020

36
ANTITACK RELEASE PREPARATION(RUBBER
COMPOUND RELEASE)

0.200

101.106

Export Item QTY 鉱

Ｎ。
Description QTY

5. New Pneumatic
Tyres of Rubber, Of a
kind used on
agricultural or forestry
vehicles and
machines, C. Nylon
and Steel Belt. (Total
Quantity to be
exported 565,000.00
kgs)

I 00 kgs
1 NATURAL RUBBER‐ SMOKED SHEETS(RSS) 12.053

2

NATURAL RUBBER‐ TECHNICALLY SPECIFIED
NATURAL RUBBER(TSNRp

15.155

SYNTHET:g RUBBER:BUTADIENE RUBBER(BR) 9。869

4

SYNTHETIC RUBBER:STYRENE BUTADIENE
RUBBER SBR‐ 1500/1502

8.254

SYNTHETIC R
_⊇ JTADIENE RUBBER SBR‐ 1712/1723ノ 1783

1.151

9 CARBON BLACK 2`。772

10 NYLON TYRE CORD FABRIC(DIPPED) 4。226

RUBBERISED TEXTILE FABRIC NYLON CHAFER
FABRIC(DIPPED)

0.041

7.851

14

WIRE OFIRON OR NON‐ ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUT uP To 26 SWG
rRONZE COATED TYRE BEADWIRE)

3.143

TDQ/詭
CHEMCAL AN■ 0測DANTS TMQ/ 0.382

16 RUBBER CHEMICAL:ANTIOXIDANTS 1.308

17 RUBBER CHEMICAL:ACCELERATOR 0。606

RUBBER CHEMICAL:RETARDERS 0.099

19 ZINC OxIDE 1.833

20 STEARIC ACID 0.774

21 MICROCRYSTALLINE PETROLEUM WAX 0,761

23

RAE(Residual Aromatic Extraco OIL OR SIMILAR~
PRODUCTSIN WHIcH THE WEIGHT oF THE
AROMATIC coNSTITuENTS EXCEEDS THAT OF
f塁旦NON AROMATIC CONSTITuENT.UsED AS

3.571

ASHOK

僻
udyOg Bhawan:New Delhi
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乙

PLASTICISERS AND ALSO KNOWN AS RUBBER
PROCESS OIL

PHENOLIC TACKIFIER RESIN 0656

26 rNSOLUBLE SULPHUR 0569

ACEING RESISTANCE CHEMICAL(PERKALIblK‐
900ノ HVA‐ 2)

0128

ACEING RESISTANCE CHEMICAL(HTS) 0116

30 PROCESSING ADDITIVES 0588

HOMOGENIZrNG AGENT 0556

COBALT BORON COMPLEX‐ COBALT 22 5%
(MONO BOND)

0031

MOULD RELEASE PREPARAT10N(NSIDE
RELEASE)

0!90

34
MOULD RELEASE PREPARAT10N(OUTSIDE
_8ELEASE)

0160

BLADDERS 0020

36 8ぶ艦 鵬 難 :繁 ギ
PARtt10N IRUBBER 0200

101.063

Expolt ltcm QTY Ｓｒ．
恥

DcscrlDtion QTY
6 New Pneumatic
Tyres ofRubber,Ofa
kind used on

agricultural or Forestry

vchicles and

machincs,D Radials―

A‖ Steel(Total

Quan“ ty to be

exported 2,00000

kgs)

I00 kgs
1
NATURAL RYBBER‐ SMOKED SHEETS(RSS) 28306

2

NATURAL RUBBER‐ TECHNICALLY SPECIFIED
NATURAL RUBBER(TsNR)

8444

3 §
YNTHE■C RUBBERBUTADIENE RUBBER oR) 2010

4

SYNTHETIC RUBBER:STYRENE BUTADIENE
RUBBER SBR‐ 1500/1502

3692

HALO BuTYL RUBBER‐ CHLORO juTYL
RUBBER(CH助 /8ROMO BuTYL RUBBER(BHRl

2551

9 CARBON BLACK 21 197

EPCABLESGRASS
15817

14

WlRE OFIRON OR NON‐ A
THiCKNESS A30VE18 SWG BUT uP To 26 SWG
IBRgNzE COATED TYRE BEADwIRE)

5009

RUBBER CHEMICAL:ANT10XIDANTS 1498

17 RUBBER CHEMICAL:ACCELERATOR 0612

RUBBER CHEMICAL:RETARDERS 0001

!9 ZINC oxIDE

20 STEARIC ACID O131
MICROCRYSTALLINEPETJOLEUNI WAX 0528

22 PRECIPITATED SlLICA 1836
RAE(Residual Aromatic Extract)OIL OR SIMILAR~
PRODUCTsIN WHIcH THE WEICHT oF THE

M熙 祠 鮒:濶
PROCESS OIL

0309

鰈 僻
Udyog Bhawan.New Ddh
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24 PETROLEUM TACKIFIER RESN 0765

PHENOLIC TACKIFIER RESIN 0777

INSOLUBLE SULPHUR 0908

27 SILANE COUPLNG ACENT
ACEING RESISTANCE CHEMICAL(PERKALNK‐
900′ HVA‐2)

1009

29 ACEING RESISTANCE CHEMICAL(HTS) 0428

PROCESSING ADDITIVES 0457

HOMOGENIZINC AGENT 2158

COBALT BORON COMPLEX‐ COBALT 22.5%
(MONO BOND)_

0116

MOULD RELEASE PREPARAT10N(NSIDE
型丑聖pD

0190

34
MOULD RELEASE PREPARAT10N(OUTsIDE
RELEASE)   __

0160

BLADDERS 0020

ANTITACK RELEASE PREPARAT10N(RUBBER
COMPOUND RELEASE)

0200

101.6110

Erpod Itcm QTY Ｓｒ．
恥

Descrlptlotr QTY

1

…

UBBER‐SMOKED SHEETS(RSS) 13331

2

NATURAL RUBBER‐ TECHNICALLY SPECIFIED
pD

22340

3 SYNTHETIC RUBBER:BUTADIENE RUBBER(BRl 3081

4

SYN「HETIC RUBBERISTYttNE BUTADIENE
RUBBER SBR‐ 1500/1502

8763

1 173

ti奪電R3:璽k(菖助
0236

9 CAR30N BLACK 26768

lo J 
NYLON TYRE CORp FABRTC (DrppED)

7970

RUBBERISED TEXTILE FABRIC NYLON CHAFER 0084

12 POLYESTERTYREC9RD FABRIC(DIPPED) 0134
WIRE OFIRON OR NON‐ ALLOY STEEL OF A
THICKNESS A30VE 18 SWG BUT uP To 26 SWG
J,RONZE COATED TYRE BEADWIRE)

2991

]:alllCIEMICAL:ANT10X10ANTS TMQ/
0555

RUBBER CHEMICAL:ANT10XIDANTS 0998

RUBBER CHEMICAL:ACCELERATOR 0533
RUBBER CHEMICAL:RETARDERS 0112

19 ZINC OXIDE 1930

20 STEARIC ACID 1068

MICROCRYSTALLINE PETROLEUM wAX 0801
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22 PRECIPITATED SILICA 0.139

23

RAE(Residual Aromatic Extract)OIL OR SIMILAR
PRODUCTSIN WHICH THE WEIGHT OF THE
AROMATIC CONSTITUENTS EXCEEDS THAT OF
THE NON AROMATIC CONSTITUENT,USED AS
PLASTICISERS AND ALSO KNOWN AS RUBBER
PROCESS OIL.

3.714

24 PETROLELIM TACKIFIER RESIN 0.002

25 PHENOLIC TACKIFIER RESIN 0.550

26 INSOLUBLE SULPHUR 0.163

27 SILANE COUPLING AGENT 0.004

28
AGEING RESISTANCE CHEMICAL(PERKALINK‐
型 vA‐2)

0.001

30 PROCESSING ADDITIVES 0.481

HOMOGENIZING AGENT 0.050

MOULD RELEASE PREPARAT10N(NSIDE
RELEASE)

0.190

34
MOULD RELEASE PREPARATION(OUTsIDE
RELEASE)

0.160

BLADDERS 0.020

36

ANTITACK RELEASE PRE'ARATION(RUBBER
ASE)

0.200

98.542

Export ltem QTY 鉱

Ｎ。
Description

QTY

8. New Pneumatic
Tyres of Rubber, Of a
kind used on
consffuction, mining
or industrial handling
vehicles and
machines, B. Radials -
All Steel. (Total

Quantity to be
exported 710,000.00
kgs)

100 kgs
1
NATURAL ttvBBER‐ SMOKED SHEETS(RSS) 18.123

2

NATURAL RUBBER‐ TECHNICALLY SPECIFIED
NATURAL RUBBER(TSNR)

11.279

3 SYNTHETIC RUBBER:ByTADIENE RUBBER(BR) 2.689

4

SYNTHETIC RUBBER:STYRENE BUTADIENE
RUBBER SBR‐ 1500/1502

13.893

HALO BUTYL RUBBER‐ CHLORO BUTYL~~~~
ROMO BuTYL RllBBER(BHRヽ

1.804

9 CARBON BLACK 24.175

10 NYLON TYRE CORD FABRIC(DIPPED) 0.001

RUBBERISED TEXTILE FABRIC NYLON CHAFER
FABRIC(DIPPED)

0.057

12 POLYESTER TYRE CORD FABRIC(DIPPED) 0.002

10.989

14

WIRE OFIRON OR NON‐ ALLOY STEEL OF A
THICKNESS ABOVE 18SWG BUT uP To 26 SWG
幽 NZF COATED TYRE BEADWIRE)

2.924

J8,聰
CHEMC面 画 面 画 面 0.302

16 RUBBER CHEMICAL:ANT10xIDANTS 1.534

RUBBER CHEMICAL:ACCELERATOR 0.728

0.012
19 ZINC OXIDE 2.434

ASHOK CHANDER BHA可
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STEARIC ACID 0317

MICROCRYSTALLIhlE PETROLEUM WAX 0663

PucIPITATED SILiCA 1877

RAE(Residual Aromatic Extract1 01L OR SIMILAR

PRODUCTSIN WHICH THE WEIGHT OF THE
AROMATiC CONSTITUENTS EXCEEDS THAT OF
THE NON AROMATIC CONSTITUENT,USED AS
PLASTICISERS AND ALSO KNOWN AS RUBBER
PROCESS OIL

1530

24 PETROLEUM TACKIFIER RESN 0548

PHENOLIC TACKIFIER RESN 0757

26 NSOLUBLE SULPHUR 0726

27 SILANE COUPLING ACENT 0309

ACEING RESISTANCE CHEMICAL(PERKALINK‐
900/HVA‐ 2)

0738

29 AGEING RESISTANCE CHEMICAL(HTS) 031!

30 PROCESSING ADDITiVES 0419

HOMOGENIZNG ACENT 1462

COBALT BORON COMPLEX‐ COBALT 22 5%
【MONO BOND)

0079

MOULD RELEASE PREPA RATION(lNSIDE

_ILEttL」  ⊇∠塾≦ユELと_________―――――――――
0190

34
MOULD RELEASE PREPA RAT10N(OUTsIDE 0160

BLADDERS 0020

36 列 搬 :翠
PARA■釧 emBER 0200

101.252

Erport Itcm QTY
Ｓｒ．
Ｎ。

Dcscriptlotr QTY
9, New Pneumatic
Tyres ofRubber, Ofa
kind used on
constuction, mining
or industrial handling
vehicles and
machines, C. Radials -
Nylon and Polyester.
(Total Quantity to be
exported 45,000.00
kgs)

100 kgs
1 NATURAL RUBBER‐ SMOKED SHEETS(RSS) 9690

2

NATURAL RUBBER‐ TECHNICALLY SPECIFIED
NATURAL RUBBER(TSNR)

17545

3

…

R:BUTADIENE RUBBER(BR) 10561

4

SYNTHETIC RUBBER:STYRENE BuTADIENE
RUBBER SBR-1500/1502

10586

5

SYNTHETIC RUBBER:OIL EXTENDES STVffi
BUTADIENE RUBBER SBR- I?12 I 1723 I 1783

1487

9 CAR30N BLACK 29163

NYLON TYRE CORD FABRIC(DIPPED) 3595

11

RUBBERISED TEXTILE FABRIC NYLON CHAFER
FABRIC(DIPPED)

0053

堅 IE2EFRIFcom FABttC oPPEDl 2941

WIRE OFIRON OR NON‐ ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUT UP To 26SWG
(BRONZE COATED TYRE BEADWIRE)

2949

鶏 ,詭
CHEMFALハ両 面 画 面 0474

ASHOK

鵬 網 酢Udoq thanEn, New Dethi
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MICROCRYSTALLINE PETROLEUM WAX
RAE(Rcsidual Aromatic Extract)01L OR SIMILAR
PRODUCTSIN WHICH THE WEIGHT OF THE
AROMATIC CONSTITUENTS EXCEEDS THAT OF
THE NON AROMATIC CONSTITUENT,USED AS
PLASTICISERS AND ALSO KNOWN AS RUBBER

MOULD RELEASE PREPARAT10N(INSIDE

MOULP RギLEASE PREIÅ¨

ANTITACK RELEASE PREFAR A1'ibN

Tyres OfRubber,ofa
kind used On

consmctiOn,mining
or industrial handling

vchiclcs and

machines,D.Nylon
and Stecl BeL(To● 1

Quantity to be
exported 75,00000

kgs)

100 kgs NATURAL RUBBER‐ SM9KED SIIEETS(RSS)

NATURAL RUBBER‐ TECHNICALLY SPECIFIED
NATURAL RUBBER ( TSNR)

SYNTHETIC RUBBERIBPTADIENE RUBBERIBD

SYNTHETIC RUBBER:STYRENE BUTADIENE
RUBBER SBR‐ 1500/1502

SYNTHETIC RUBBER:oIL TxTeNbEd
JRSBR‐ 1712/1723/1

HALO BUTYL RUBBE…

NYLON TYRE CORD FABRIC(DIPPED)

RUB B ERI SED TEXTILE MBPJ_C

SIttN21DWl呼,R

WIRE OFIRON OR NON‐ ALLOY STEEL OF A

THICKNESS A30VE 18 SWG BUTuP To 26 SWG

RUBBER CHEMICAT, :etTIoXiDINrS

RUBBER CHEMICAL:ANT10測 DANTS

辮 鍮 響僻
Udyog Bh― n,New Delhl
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RUBBER CHEMICAL:RETARDERS 0099

19 ZrNC OXIDE 1881

20 STEARIC ACID 0837

り
´
MICROCRYSTALLNE PETROLEUM WAX 0796

RAE(Rcsidual Aromatic Extracth OIL OR SIMILAR

PRODUCTSIN WHICH THE WEIGHT OF THE
AROMATIC CONSTITUENTS EXCEEDS THAT OF
THE NON AROMATIC CONSTITUENT,USED AS
PLASTICISERS AND ALSO KNOWN AS RUBBER
PROCESS OIL

3516

PETROLEUM TACKIFIER RESN 0093

PHENOLIC TACKIFIER RESIN 0573

26 NSOLUBLE SULPHUR 0553

AGEING RESISTANCE CHEMICAL(PERKALIplK―
900′ HVA‐2)

0110

29 AGEING RESISTANCE CHEMICAL(HTS) 0100

30 PROCESSING ADDITIVES 0397

HOMOGENIZNG ACENT 0156

COBALT BORON COMPLEX‐ COBALT 225%

“

ON0 30ND)
0026

MOULD RELEASE PREPARAT10N(INSIDE
RELEASE)

0190

34

MOULD RELEASE PREPARAT10N(OUTSIDE
RELEASE)

0160

BLADDERS 0020

ANTITACK RELEASE PREPARAT10N(RUBBER
COMPOUND RELEASE)

0200

101.082

Erport Itcm QTY 驚

Ｎ。
Dcscription

QTY

I l. New Pneumatic
Tyres ofRubber,
Other, A. Bias -
Nylon, Nylon and
Ammide. (Total
Quantity !o be
exported 275,000.00
kes)

100 kgs
1
NATURAL RUBBER‐ SMOKED SHEETS(RSS) 3744

2

NATURAL RUBBER‐ TECHNICALLY SPECIFIED
NATURAL RUBBER(TSNR)

30621

3 SYNTHETIC RUBBER:BUTADIENE RUBBER(BR) 4026

4

SYNTHETIC RUBBER:STYRENE BUTADIENE
RUBBER SBR‐ 1500/1502

2150

5

SYNTHETIC RUBBER:01L EXTENDED STYRENE

…

RUBBER SBR‐ 1712/1723/1783
7251

9 CARBON BLACK 25543

10
NYLON TYRE CORD FABRIC(DIPPED) 5900

RUBBERISED TEXT:LE FABRIC NYLON CHAFER
FABRIC(DIPPED)

0096

14

2446



０
０

RUBBER CHEMICAL:ANT10XIDANTS TMQ/
TDo/HS

0465

RU8BER CHEMICAL:ANT10XIDANTS 1009

RUBBER CHEMICAL:ACCELERATOR 0413

RUBBER CHEMICAL:RETARDERS 0095

19 ZINC OXIDE 2146

20 STEARIC ACID 1 151

MICROCRYSTALLINE PETROLEUM WAX 0820

PRECIPITATED SILICA 0852

RAE(Residual Aromatic Extraco OIL OR SIMlLAR
PRODUCTSIN WHICH THE WEIGHT OF THE
AROMATIC CONSTITUENTS EXCEEDS THAT OF
THE NON AROMATIC CONSTITUENT,USED AS
PLASTICISERS AND ALSO KNOWN AS RUBBER
PROCESS OIL

3874

PHENOLIC TACKlFIER RESIN 0344

26 INSOLUBLE SULPHUR 0089

30 PROCESSING ADDITIVES 0.714

HOMOGENIZNG ACENT 0001

MOULD RELEASE PREPARAT10N(NSIDE
RELEASE)

0190

MOULD RELEASE PREPARAT10N(OUTSlDE
RELEASE)

0160

BLADDERS 0020

36
ANTITACK RELEASE PREPARAT10N(RUBBER
COMPOUND RELEASE)

0.200

94320

Export ltcm QTY
Ｓｒ
．
Ｎ。

Dcscriptiotr QTY

I2. New Pneumatic
Tyres ofRubber,
Other, B. Radials -
Nylon and Polyester.
(Total Quantity !o be
exported 7,000.00
kgO

100 kgs
l
NATURAL RUBBERoSMOKED SHEETS(RSS) 13 156

NATURAL RUBBER‐ TECHNICALLY SPECIFIED
NATURAL RUBBER(TSNR)

14041

3 SYNTHETIC RUBBER:BUTADIENE RUBBER(3R) 11243

4

SYNTHETIC RUBBER:STVTENE BUTADIENE
RUBBER SBR‐ 1500/:502

6970

5

SYNTHETIC RUBBER:OIL EXTENDED STYRENE
BUTADIENE RUBBER SBR‐ 1712/1723/1783

1913

9 CAR30N BLACK

10
NYLON TYRE CORD FABRIC(DIPPED) 2259

RUBBERISED TEXTILE FABRIC NYLON CHAFER
FABRIC(DIPPED)

0072

STRANDED WIRE,ROPES AND CABLES(BRASS
COATED STEEL「 YRE CORD)

9077

WlRE OFIRON OR NON― ALLOY STEEL OF A
THICKNESS ABOVE 18 SWG BUT UP T0 26 SWG
oONZE COATED TYRE BEADWIRE)

2612

RUBBER CHEMlCAL:ANT10XIDANTS TMQ/
TDQ′ HS

0385

16 RUBBER CHEMICAL:ANT10XIDANTS 1393

嘲 響::酬
e

Utt Bh― n,Ntt De hi
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17 RUBBER CHEMICAL:ACCELERATOR 0.624

RUBBER CHEMICAL:RETARDERS 0.101

19 ZINC OXIDE 1.879

20 STEARIC ACID 0.783

21 MICROCRYSTALLINE PETROLEUM WAX 0,757

22 PRECIPITATED SILICA 0.066

23

RAE(Residual Aromatic Extract)OIL OR SIMILAR
PRODUCTSIN WHICH THE WEIGHT OF THE
AROMATIC CONSTITUENTS EXCEEDS THAT OF
THE NON AROMATIC CONSTITUENT,USED AS
PLASTICISERS AND ALSO KNOWN AS RUBBER
PROCESS OIL.

3.541

25 PHENOLIC TACKIFIER RESIN 0.660

26 INSOLUBLE SULPHUR 0。624

28
AGEING RESISTANCE CHEMICAL(PERKALINK‐
900ノ HVA‐ 2)

0.143

29 AGEING RESISTANCE CHEMICAL(HTS) 0.130

30 PROCESSING ADDITIVES 0.610

HOMOGENIZING AGENT 0.612

32

COBALT BORON COMPLEX‐ COBALT 22.5%
(MONO BOND)

0.035

MOULD RELEASE PREPARAT10N(INSIDE
RELEASE)

0.190

34
MOULD RELEASE PREPARAT10N(OUTSIDE
RELEASE)

0。 160

BLADDERS 0.020

36
ANTITACK RELEASE PREPARATION(RUBBER
COMPOUND RELEASE)

0.200

101.189

Export Item QTY 出

Ｎ。
Description QTY

13. Solid Rubber
Tyres for Motor
Vehicles. (Total

Quantity to be
exported 150,000.00
kgs)

100 kgs

2

NATURAL RUBBER‐ TECHNICALLY SPECIFIED
NATURAL RUBBER(TSNR)

50.649

SYNTHETIC RUBBER:BUTADIENE RUBBER(BR)
5.063

4

SYNTHETIC RUBBER:STYRENE BUTADIENE
RUBBER SBR‐ 1500/1502

0.144

5

SYNTHETIC RUBBER:OIL EXTENDED STYRENE
BUTADIENE RUBBER SBR‐ 1712/1723/1783

0.759

9 CARBON BLACK 32.343

14

WIRE OFIRON OR NON… ALLOY STEEL OF A
THICKNESS ABOVE 18SWG BUT UP T0 26 SWG
(BRONZE COATED TYRE BEADWIRE)

1.273

RUBBER CHEMICAL:ANT10XIDANTS TMQ/
TDO/HS

0.552

16
RUBBER CHEMICAL:ANT10XIDANTS

0.897

17 RUBBER CHEMICAL:ACCELERATOR 0.861

RUBBER CHEMICAL:RETARDERS 0.171

ASHOK C
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19 ZINC OXIDE 2819

20 STEARIC ACID 1101

MICROCRYSTALLINE PETROLEUM WAX 0009

PRECIPITATED SILICA 0321

RAE(Residual Aromatた Extract)01L OR SIMILAR
PRODUCTSINヽVHICH THE WEIGHT OF THE
AROMATIC CONSTITUENTS EXCEEDS THAT OF
THE NON AROMATIC CONSTITUENT,USED AS
PLASTICISERS AND ALSO KNOWN AS RUBBER
PROCESS OIL

1556

24 PETROLEUM TACKIFIER RESN 0012

PHENOLiC TACKIFIER RESIN 0343

26 NSOLUBLE SULPHUR 0492

SILANE COUPLNG AGENT 0030

99395

Export lteltl QTY 鉱
Ｍ

Dcacriptiotr QTY

14. Inner tubes of
nrbber Ofa kind used
on molor cars
(including starion
wagons and racing
cars), buses or lonies :

For lories and buses,
(Total Quantity to be
€xponed 2,000.00
kgs)

100 kgs
7
ISOBUTYLENE‐ ISOPRENE(3UTYL)RUBBER
(HR) 42116

8
ETHYLENE‐PROPYLENE NON‐ CONJUGATED
DIENE RUBBER(EPDM RUBBER) 7705

9 CARBON BLACK 32502

17 RUBBER CHEMICAL:ACCELERATOR
1240

19 ZINC OXIDE 2084
20 STEARIC ACID 0446

21 MICROCRYSTALLINE PETROLEUM WAX 0496

PHENOLIC TACKIFIER RESN
0496

87.085

Erport ItaD QTY 鉱
Ｍ

Dcscriptioo QTY

15. Inner tubes of
rubber Other : For off
the road vehicles, not
elsewhere specified or
included. (Tool
Quantity to be
€xported 27,000.00
kgs)

I00 kgs
6
HALO BUTYL RUBBERoCHLORO BUTYL
RUBBER(CHR)/BROMO BUTYL RUBBER(BHR) 1935

ISOBUTYLENE・ ISOPRENE(BUTYL)RUBBER
(1lR) 42041
ETHYLENE‐PROPYLENE NON‐ CONJUGATED
DIENE RUBBER(EPDM RUBBER) 6980

CAR30N BLACK 32552

RUBBER CHEMICAL:ACCELERATOR 1257

ZINC OXIDE 2113

20 STEARIC ACID 0.452

MICROCRYSTALLINE PETROLEUM WAX 0343

PHENOLIC TACKIFIER RESIN 0503

ASHOK C
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88。176

Export Item QTY 鉱

Ｎ。

Dcscrlption QTY

I 6. Inner tubes of
rubber Other : For
Tractors : Rear Tyres.
(Inner tubes used in
Rear Tyres of
Tractors). (Total

Quantity to be
exported 16,000.00
kgs)

100 kgs 7 ISOBUTYLENE‐ ISOPRENE(BUTYL)RUBBER
(IIR)

42.168

8 ETHYLENE‐ PROPYLENE NON‐CONJUGATED
DIENE RUBBER(EPDM RUBBER)

7.714

9 CARBON BLACK 32.542

17 RUBBER CHEMICAL:ACCELERATOR 1.242

19 ZINC OXIDE 2.087

20 STEARIC ACID 0.447

21 MICROCRYSTALLINE PETROLEIIM WAX 0.497

25 PHENOLIC TACKIFIER RESIN 0.497

87.194

Export Item QTY 鉱

Ｎ。
Description QTY

17. Inner tubes of
rubber Other : For
Tractors : Other
(Inner tubes used in
other than Rear Tyres
of Tractors). (Total

Quantity to be
exported 6,000.00
kgs)

100 kgs 7 ISOBUTYLENE‐ ISOPRENE(BUTYL)RUBBER(IIIり
42.1

ETHYLENE‐ PROPYLENE NON‐ CONJUGATED
DIENE RUBBER(EPDM RUBBER) 7.707

9 CARBON BLACK 32.513

RUBBER CHEMICAL:ACCELERATOR
1.241

19 ZINC OXIDE 2.085

20 STEARIC ACID 0.446

21 MICROCRYSTALLINE PETROLEUM WAX
0.497

25 PHENOLIC TACKIFIER RESIN
0.497

|  | | 87.118
Note:- In Rubber Chemical & Misc. Chemical, the value cap should Ue appticaUte as per Cenera Note
Hand Book of Procedure (Vol.II) for all the export items.

fthe

RA may take consequentlel action as per Policy / procedures.

No.:73/3/87・ ALC1/2017 Paサ Name:GOLDEN ROLLS
PVT LTD

Mcet No/Date:11/87‐

ALC1/2018
19,07.2018

: The Committee observed that firm has not replied to DL issued to them and decided that a final
inder may be issued to the firm by post.

Name:MACRO ect No/Datc:11/87‐

YMERSP.LTD. 1/2018

19.07.2018

HQ File

:01/87/050/00255/AM18/
A File

Lic,No/Date:3310030393

22.05.2017

Case No。 :54/3/87‐ ALC1/2017

:08/24/040/00526′ AM17ノ 1.05.2017

810140400

: Approved

File File
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I The Committee considered the case as per agenda and based on technical comments of D/o C&PC
vide OM No.‐ 46011/20/2009‐PC‐II dated 27.12.2013,decided to approve fo‖ owing noHms:¨

EXPORT ITEM QTY IMPORTITEM QTY
Alkyd Resin‐ S‐5035
LV(701/‐ 2%Resin Content)

l kg 1. Distilied Fatty Acid 0.236 kg

2. Phthalic Anhydride 0.266 kg

3. Glycerine 0.103 kg

4. Xylene 0.315 kg

RA may take consequential action as per Pollcy / Procedures.

No.:55/3/87‐ ALC1/2017 Paり Name:MACRO
POLYMERS P.LTD.

4ヽect No/Date:11/87‐

ALC1/2018
19.07.2018

! The Committee considered the case as per agenda and based on technical comments of D/o C&PC
vide OM No.‐ 46011/20/2009‐PC‐ II dated 27.12.2013,cominittee decided to approve fonOwing norrns:‐

No.:35/3/87‐ ALC1/2017 1Paり Name:SHRIRAM SEPL Mcet No/Date:11/87‐
COMPOSITES PVT LTD ALC1/2018

19.07.2018

ecision ! Based on technical comments of DIPP fumished vide communication No. 71204/2018-TSW dated
.12.2013, committee decided to approve following norms :-

EXPORT ITEM QTY IMPORT
ITEM

QTY

FIBER CLASS REINFORCED
PLASTIC PIPES&FHTINCS
THEREOF
900mm dia(wt.appx.33,54,750
kgs,)

33.54,7501く gs

(46,000Meter)

ISOPHTHALIC
RESIN

3,64,230Kg

GLASS FIBRE
ROVINGS

11,50,200Kg

RA may take consequcntial action es per Policy / Procedures.

P田りName:MACRO
POLYMERS P,LTD.

満」
Udyog Bhawan,New Deihi

Lic.No/Date:0810140422

01.06.2017

EXPORT ITEM QTY IⅣIPORT ITEM QTY
Alkyd Resin‐ S¨5035
LV(70‐「/‐2%Resin Content)

l kg 1. Distilled Fatty Acid 0.236 kg

2. Phthalic Anhydride 0.266 kg

3. Glycerine 0.103 kg

4. Toluene 0.315 kg

RA may take consequential action as per Policy / Procedures.

Lic.No/Date:0410163218

Mcet No/Date:11/87‐No.:53/3/87‐ ALC1/2017

IStatus:Approved
File File

92/AM17/
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1 1Dechion:The commhcc cOnddaed me“ se¨ po電enda md dcdd“ ЮdeFerthecase       l

No′1)ate:11/87‐

1/2018

19072018

HQ File :0 l/87050/002481 AMI 8l

I The committee considered lhe requcst of the firm and note that firm wants to with&aw their
Therefore, committee decided to withdraw the case.

No■ 44/5/87-ALC1/2017 Name:JINDAL POLY No/Date:11/87‐

LTD
19072018

Filc:01/87/050/00359/AM18/ いＦ

10/AM18/

: The committee considered the request ofthe firm and note that firm wants to withdraw their application.
comminee decided to withdraw the case.

Case No.:47/3/87‐ ALC1/2017 IP肛りName:JINDAL POLY
FILMS LTD

Lic No′Datc:0510403344
:05/23/040/00137/AM18/ 06072017

N● :43/5/87‐ ALC1/2017   1Pars Name:Л NDAL POLY    IMeet No7Date:11/87-

19072018

「
Q ⅢCЮ 187/050/00358AMlν

陽 角男 :0/Om06/AMIν

: The committee considered the request ofthc lirm and note tha! firm wants to withdraw their application.
committee decided to withdraw the case.

Ｆ

・Ｆ

ns● No.:51/5/87‐

LC172017 辮

酬 NJEC rOP州

脚 r"

Approvcd

3昴掲50/00366/AM18/

Decision:Based On thc dccision of Meeting No 10 oF Norlns Committee‐ Vlll,which was hcld on
1007.2018,commitee decided to approve fo‖ owing ad‐ hoc noms:‐

EXPORT ITEM QTY IMPORTITEM QTY
VEHiCLE NTERIOR CRAB
HANDLE  FRONT  (Each
weighing 150 grm)

3,60,000 Number l POLYAMIDE‐ 66 6274 80 Kg

2 POLYAMIDE-66 642 60 Kg

3 POLYPROPLENE 17992.80 Kg

4 DAMPER 3,60,000 Nulnber

5 COLOR CONCENTRATE 378 Kg
EXPORTITEM‐ 2

EXPORT ITEM QTY IMPORTITEM QTY
VEHICLE NTER10R GRAB
HANDLE REAR
(Each wcighing 164 gnn)

420000 Number I POLYAMIDE‐ 66 6306 300 Kg

2 POLYAMIDE‐ 66 3660 300 Kg

3 POLYAMIDE‐ 66 749 700 Kg

4 POLYPROPLENE 20991 600 Kg

靱 撒:
udpgBhMn.New Del‖

Ststus:
Wltbdrrwn

Strtus:
Wlthdrrs,n

しic Noノ Date10510403859
30082017

Ststus:
lvithdrewtr

Lic No/Date:0510403860

30082017
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5.DAMPER 420000 Number

6。 COLOR CONCENTRATE 441 Kg

RA may take consequential action as per Pollcy / Procedurcs.

No.:62/5r87‐ ALC1/2017 Name:MACRO
YMERS P.LTD. LC1/2018

19.07.2018

Lic.No/Date:0810141010
2.09.2017

Case No.:3/9/87‐ ALC1/2017

HQ Fllc:01/87/050/00449/AM18/ Lic.No/Date:0810141065
03.10.2017

lDecision : The Committee considered the case as per agenda and decided to defer the case.

P田りName:MACRO No/Date:11/87‐

POLYMERS P.LTD。 1/2018

19.07.2018

IRLA File
:08/24/040/00172/AM18/

: The Committee considered the case as per agenda and decided to defer the case.

No.:7/9/87‐ ALC1/2017   1Paッ Name:MACRO Mcet No/Date:11/87‐

YMERSP.LTD. ALC1/2018
19.07.2018

File:01/87/050/00448/AM18/IRLA File Lic.No/Date:0810141073

Decision : The Committee considered the case as per agenda and decided to defer the case.

No.:16/9/87‐ ALC1/2017 Name:MACRO Mcet No/Date:11/87‐

ALC1/2018
19.07.2018

YMERSP.LTD.

Fne LicoNo/Date:0810141287

10.11.2017:08/24/040/00225/AM18/

I The Committee considered the case as per agenda and decided issue deficiency letter to the authorization
lder for submission of the following information.

a) Technical descriptions/specifications, percentage composition (by weight) ofthe products to be exported.
b) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. Ifnot the technical justification for its non-use

be furnished. If the scrap is being sold, the sale value,/commercial value may be indicated.
Material balance indicating calculative statement of the requirement of each of item for manufacture of each of

product.

No.:6/9/87・ALC1/2017 Name: RAPID No/Date:11/87‐ status:

DeferredEERINC CO.P.LTD. 1/2018

19.07.2018

File Lic.No/Date:0510404632
17.11.2017

lDecision : The Committee observed that firm has not replied to DL issued to them and decided that a final

ASHOK C

HQ File:01/87/050/00457/AM18/

:01′87ノ050/00377/AM18/
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1拝mⅢⅢmayいS暉
"●

9 11111PO■  _              |
No.:28ノ 1/87‐ALC1/2018  1PなりName:KAMAKSHIFLEXI IMeetNo/Date:H/87‐

NTS P,LTD 1/2018

19.07.2018

File:01/87/050/00028/AM19/ RLA File

:08/24/040/00071/AM18/

! The committee considered the case as per agenda and decided to defer the case.

No。:29/1/87‐ ALC1/2018 P釘りName:KAMAKSHI
FLEXIPRINTS PRIVATE

Decision 3 The committee considered the case as per agenda and decided to defer the case.

No.:36ノ 1/87-ALC1/2018 Party Name: PERFECT BELTS lMeet No/Date:ll/8?-
ALC1/2018
19,07.2018

「Q田∝m慇 7Ю"Ю∞%ハmツ騰鵬1ド
4Ю研 Lic.No/Date:3010104226

.02.2018

! The Committee considered the case as per agenda and decided to call for percentage composition of
compound used in manufacture ofexport product.

: Approved
/2018

19.07.2018

File RLA F‖ e

:04/24/040/00228/AM18/:01/87/050/00076ノAM19/

Decision : The Committee considered the case as per agenda and decided to approve Adhoc Norms as under:

EXPORT ITEM QTY IMPORT ITEM QTY
TYRE REPAIR PATCH C00KIES : UP
C00KIES, BULLS EYE C00KIES, CX
C00KIES,OTHERS GSM150

24598 Sq.yard SILICON COATED
KRAFT PAPER
CSM150

25335
Sq.yard

RA may take consequential action as per Policy / Procedures.

No.:1ノ H/87‐ALC1/2018 Paり Name:KKALPANA
INDUSTRIES INDIA LTD

No/Date:11/87‐

1/2018

19.07.2018

Lic.No/Date:0310819999
:03/94ノ040/00979/AM18/

i Based on the decision of Meeting No. l0/87-ALCll20l7 of Norms Committee-Vlll, which was held on
1.03.2018, committee decided to approve following ad-hoc norms:-

EXPORT ITEM QTY IMPORTITEM QTY
XLPE Compound 500MT 1.LDPE Cranules 495 MT

ASHOK C

Lic.No/Date:0810141720

Mcet No/Date:11/87‐

19.07.2018

File:01/87/050/00029ノ AM19/IRLA File

ICasc No.:30/2/87‐ ALC1/2018 PTッ Name:KWIK PATCH

Lic.No/Date:0410163979

:01/87/050/00203/AM19/

IStatus:Approved
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2. Di- cumylperoxide (DCP)

4. Octagon Jumbo Sleeves-BOX
930 Boxes on net to

net basis with
accountability

RA may take consequential action as per Policy / Procedures.

No.:2/11/87‐ ALC1/2018 IMeet No/Date:11/87- Approved
ALC1/2018
19.07.2018

Decision 8 Based on the decislon of Mceting No.2ノ 87‐ALC1/2017 of Nol11lS COmlnittec‐ VⅡI,which was held on
.08.2017, committee decided to approve following ad-hoc nonns:-

EXPORT ITEM QTY IDIPORT ITEM QTY

XLPE Compolnd
contahing mininum 98%
LLDPE

lMT
1.LDPE Granules 0.9994MT

2. Di- cumylperoxide (DCP) 0.0008MT

3.Antioxidant 0.0008MT

4. Octagon Jumbo Sleeves-BOX

I 860 boxes on net to
net basis with
accountability

condition.
RA may take consequential action as per Policy / Procedures.

P田りNalne:DORF KETAL Mect No/Date:11/87‐

ALC1/2018
19.07.2018

DeFerredCHEMICALSINDIA PRIVATE
LIMITED

「QⅢ∝O1/87畑∽∞“
ハmリ Lic.No/Date:0310820130

0/01079/AM18/ .03.2018

Decision: The Committee considered the case as per agenda and decided issue deficiency letter to the authorization
holder for submission of the following information.

) lechnical descriptionVspecifications, percentage composition (by weight) of fte products to be exported.
r) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each

materials required in the manufacturing process.
r) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use
ry be fumished. If the scrap is being sold, tle sale value/commercial value may be indicited.

r) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
product

f) Complete Chemical Reaction

Party Name: TECHNO
PVT.LTD.,

No/Date:11/87‐ Approved
WAXCHEM 1/2018

19.07.2018

Decision:Based On the exmination of the case of frm by Teclmical Expert(cOnsultant {DMVI.}) in File No.
118710501000471AM19, the committee decided to approve following ad-hoc nonns:-

ASHOK CFIND輛す
「ForebnTrade DevebpmentOrT

Qり,鋤ettneraldFor191■ 1
MinistrybCOmmerce&:ndリ
Udyog Bhawan,New Delト

P田りNalne:KKALPANA
INDUS■uES INDIA LTD

File

鵬 島泥50ρ囲 ハMy 脇 糀 0畑 021/Amν  l躙 器
∝
“
Ю函

“

♂

Case No.:3/11/87¨ ALC1/2018

Case No.:1/2/87‐ALC1/2018

:01/87/050/00047/AM19/
Lic.No/Date:0210208315

:02/24/040/00209/AM18/ 104.04。 2018
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EXPORT ITEⅣ【 QTY I「肛PORT ITEM QTY
RESORCINOL FORMALDEHYDE RESIN l Kg RESORCINOL 0.980 Kg

RA may take conscquential ection as per Policy / Procedurcs.

No.:5′ 11/87‐ALC1/2018 Name:RELIANCE

HQ Fne:01/87/050/00207/AM19/

/2018 Deferred
19.07.2018

File :0310820267
5/AM18/ .04.2018

Decision: The Committee considered the case as per agenda and decided issue deficiency letter to the authorization
holder for submission of the following information.

) Technical descriptionVspecifications, percentage composition (by weight) of the products to be exported.
) Detailed manufacturing process along with technical justification for wastages claimed at each siage and each of

materials required in the manufacturing process.
,) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. Ifnot the technical justification for its non-use
ry be fumished. If the scrap is being sold, the sale value/commercial value may be indicated.

) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
product

f) Copy of Guaranteed Norms by Technical Collaborator
Quantity and Notional Value of By-products obtained in manufacturing

No.:8′ 11/87-ALC1/2018 Name:RELIANCE Mcet No/Date:11/87‐

USTRIES LTD. 1/2018 Deferred
19.07.2018

F‖e:01ノ87/050/00210/AM19ノ RLA File

:03/95/C140/01038/AM18ノ
ic.No/Date:0310820265

Decision ! The Committee considered the case as per agenda and decided issue deficiency letter to the
authorization holder for submission ofthe following information.

) Technical descriptions/specifications, percentage composition (by weight) ofthe products to be exported.
) Detailed manufacturing process along with technical justification for wastages ilaimed at each stge and each of

materials required in the manufacturing process.

) Chemical name, Technical specifications of items proposed to be imported.
l) Whether the scrap generated in the process is being reused or not. Ifnot the technical justification for its non-use
ray be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.
Material balance indicating calculative statement ofthe requirement ofeach ofitem for manufacture ofeach of

product
f) Copy of Guaranteed Norms by Technical Coilaborator

Quantity and Notional Value of By-products obtained in manufacturing

No。 :9ノ11/87‐ALC1/2018 Paサ Name:RELIANCE
INDUSTRIES LTD.

cet No/Date:11/87‐

1/2018

19.07.2018

HQ File :01/87/050/002n/AMtgt Inte rite
:03/95/040/01087/AM18/

! The Committee considered the case as per agenda and decided issue deficiency letter to the
ion holder for submission of the following information.

) Technical descriptionVspecifications, percentage composition (by weight) ofthe products to be exported.
) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each

ASHOK
Foreign Trade Development Otficc;
Diredqale General of Foreign Trade
Ministry of Comrerce & lndustry

Udyog Bhawan, New Delhi

LicoNo/Date:0310820264

04.04.2018
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the materials required in the manufacturing process.

Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not, Ifnot the technical justification for its non-use

be fumished. If the scrap is being sold, the sale value/commercial value may be indicated.
) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of

product

0 Copy of Guaranteed Norms by Technical Collaborator
Quantity and Notional Value of By-products obtained in manufacturing

No.:10/11/87-ALC1/2018 Name:RELIANCE Meet No/Date:11/87‐

STRIES LTD。 IALC1/2018 Deferred
19,07.2018

「QⅢず
И御加必mッ 310820354

1121/AM18/

i The Committee considered the case as per agenda and decided issue deficiency letter to the
holder for submission of the following information.

) Technical descriptionVspecifications, percentage composition (by weight) ofthe products to be exported.
) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of

materials required in the manufacturing process.
r) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. Ifnot the technical justification for its non-use
be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.

) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
product

Copy of Guaranteed Norms by Technical Collaborator
Quantity and Notional Value of By-products obtained in manufacturing

A File

10.04.2018

Party Name:BULK LIQUID Mcet No/Date:11/87‐

SOLUT10NS PVT LTD ALC1/2018
19.07.2018

No/Date:0710113094
10.04.2018

! The Committee considered the case as per agenda and decided to approve following nonns :-

No。 :7ノ11/87‐ALC1/2018 Name:RELIANCE Mect No/Date:11/87‐

ALC1/2018
19,07.2018

INDUSTRIES LTD.

No.:17/H/87‐

1/2018
Approvcd

DeFerred

Lic.No/Date:0310820475

16.04.2018

Forelgn Trade Deve:opment OFicこ 「

鵠 岬 認 鼎 霧 厨ll腸
0

Udyog Bhawan,New Delhi

EXPORT ITEPl QTY IMPORTITEM QTY
Flexible Plastic Tanks
6000 Nos. Containing : Relevant
Liquid Liner Film 183960 Kgs,
Polypropylene Granules 941 I 8
Kgs, UV Stabilizer Masterbatch
1882 Kgs, 3" PP Valve 12000 Nos,
PP Frame/PP Plates 6000 Nos, PP
Clips 24000 Nos, PP Flanges /
Airvent 6000 Nos.

312156
kg

1.RELEVANT LIQUID LINER FILM 193158 kg

2.Polypropylene Granules 101647 kg

3.U.V.Stabilizer Master Batch 1920 kg

4.3"PP Valve Netto Net

5。PP Frame/PP Plate Netto Net

6.PP Clips Netto Net

7.PP Flanges / Airvent Netto Net

RA may takc consequential ection as per Policy / Procedurcs.

File:01/87/050/00209/AM19/

0/00913ノ AM18/

45

17
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Decision : The Committee considered the case as per agenda and decided issue deficiency letter to the
holder for submission ofthe following information.

Technical descriptionVspecifications, percentage composition (by weight) ofthe products to be exported.
) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each o

materials required in the manufacturing process.
Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. Ifnot the technical justification for its non-use

be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.
r) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of

product
Copy of Guaranteed Norms by Technical Collaborator
Quantity and Notional Value of By-products obtained in manufacturing

No.:12′ 11/87‐ALC1/2018 Mcet No/Date:11/87‐

IALC1/2018
19,07.2018

File:01/87/050/00214/AM19/ File ,No/Date:03108205:3
:03/95/040/OH69/AM18/ 18.04。 2018

ion : The Committee considered the case as per agenda and decided issue deficiency letter to the
zation holder for submission of the following information.

) Technical descriptionVspecifications, percentage composition (by weighQ ofthe products to be exported.
) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of

materials required in the manufacturing process.
Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. Ifnot the technical justification for its non-use
ry be fumished. If the scrap is being sold, the sale value/commercial value may be indicated.
)Material balance indicating calculat市 e statement ofthe requirement ofcach ofitem for manufacture ofeach of

product

0 Copy of Guaranteed Norms by Technical Collaborator
Quantity and Notional Value of By-products obtained in manufacturing

No.:6′ 11/87‐ALC12018 Name:RELIANCE
ES LTD. 1/2018

19,07.2018

「QⅢ錮И加"畑狙ハmツ Flle Lic.No/Date:0310820560
/040/00911/AM18/

i The Committee considered the case as per agenda and decided to refer the matter to Technical
Consultant){SK)

Name:RELIANCE Mcet No/Date:11/87‐
INDUSTRIES LTD. 1/2018

19.07.2018

File:01/87/1350/00216′AM19/ RLA Filc
:03/95/040/00016/AM19/

10820620
2018

Decision 3 The Committee considered the case as per agenda and decided issue deficiency letter to the
authorization holder for submission ofthe following information.

) Technical descriptionVspecifications, percentage composition (by weight) of the products to be exported.

麟 l

Paり Name:RELIANCE
INDUSTRIES LTD.

Case No。 :14/H/87‐ ALC1/2018

m呪
胃棚 嚇冊

1織
d
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) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of
re materials required in the manufacturing process.
r) Chemical name, Technical specifications of items proposed to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-use
be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.

) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
product

Copy of Guaranteed Norms by Technical Collaborator
Quantity and Notional Value of By-products obtained in manufacturing

Name:VRINDAVAN Mcet No/Date:11/87‐ Approved
ASTIC INDUSTRIES 1/2018

19.07.2018

1器3月50/00217AMlツ

Decision i Based on the decision of Meeting No. l0/87-ALcl/2018 of Norms Committee-VtIt, *f,i.i** t.ta on
10.07.2018, committee decided to approve following ad-hoc norms:-

EXPORT ITEM QTY IMPORTITEM QTY
HDPE GRANULES(REPROCESSED/
RECYCLED)NET CONTENT:1)HDPE
(REGRIND):1,00,000.000 KILOGRAM

100000 kg HDPE(REGRIND) 101000 Kg

RA may teke consequential ection es per pollcy / procedurcs.

No.:16/11/87‐ALC1/2018 Name:NAVNEET Meet No/Date:11/87‐ Approved
EDUCAT10N LIMITED ALC1/2018

19.07.2018

! The Committee considered the case as per agenda and decided to approve following norms :-

ASHOK C

Case No.:15′ 1lr87‐ALC1/2018

No/Date:0310820617

1/AM19/ 14.05.2018

EXPORT ITEM QTY IMPORTITEM QTY
2‐POCKET POLY
PORTFOLIO WITH PRONG
(1,00,00,000 NOS)

6000001く g
1,PRONCSttEYELETS
(20000 Kgs)

30000000 Number

2.RELEVANT POLY
PROPYLENE SHEETS 609000 Kg

RA may take consequentiel action es pcr policy / proccdurcs.

13aseN

囲
.I:i;i;lil

∝3mm■ALα2018「蹴躙棚
:50/00169/AM19/    1::淵 :0/00295/AM

on:Based On the examination of the case of

50/00169/AM19,the Committee decided tO app

1 障r“
鵬ア「…Ⅲp

Hν  l悧鼎
α囲∝″"6「

Arlln by Technical Expert(cOnsultant{DNM.})in l

rove fo1lowing ad‐ hoc norlns:‐

rroved

File No.

EXPORT ITEM QTY IMPORTITEM QTY
POLYAMIDE‐ 140(RESIN
CONTENT 100%)

100000 Kg DIMER ACID 50592.001く g

DISTILLIED FAttY ACID 18156.00 Kg
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Name:RELIANCE No/Date:11/87‐

ES LTD. /2018

19.07.2018

:0310821016
16.05.2018

the case as per agenda and decided to refer the matter to Technical Expert

Paり Name:RELIANCE Mcet No/Date:11/87‐

INDUSTRIES LTD. ALC1/2018
19.07.2018

! The Committee considered the case as per agenda and decided issue deficiency letter to the
holder for submission ofthe following information.

) Technical descriptionVspecifications, percentage composition (by weight) ofthe products to be exported.
) Detailed manufacturing process along with technical justification for wastages claimed at each stage and each of

materials required in the manufacturing process.
Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reused or not. Ifnot the technical justification for its non-use
ry be furnished. If the scrap is being sold, the sale value/commercial value may be indicated.

,) Material balance indicating calculative statement of the requirement of each of item for manufacture of each of
product

Copy of Guaranteed Norms by Technical Collaborator
Quantity and Notional Value of By-products obtained in manufacturing

Mcet No/Date:11/87‐

ALC1/2018 DeFerred
19.07.2018

10821790

i The Committee considered the case as per agenda and decided to refer the matter to Technical Expert
Consultant DNM).

Meeting ended with a vote of thanks to the Chair.
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